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INTRODUCTION

1. the Chairman of the Estimates Committee having been 
authorii>ed by the Ccn;miitee, piesent this Fifty-sixth Report 
of the Estimates Committee of the Second Lok Sabha on the 
action trken by Government on the recommendations contained 
in the Sixty-eighth Report of the Estimates Committee of the 
First Lok Sabha on the Ministry of Defence^-Ordnance Factories 
(Stores, Plant & Machinery and Production).

2. The Sixty-eighth Report of the Estimates Com­
mittee >vas laid on the Table of the Lok Sabha on the 20th May, 
1957. The Government furnished their replies to the recommen­
dations in this Repon between August, 1957 and February, 1959. 
The Sub-Ccmmittee ‘Defence’ of the Estimates Committee 
1957-58 examined the replies received upto January, 1958 on the 
J5ih April, 1958. Further particulars required by the Sub- 
Ccmmittee on certain points were received on the ist October, 
1958 and I2th February, 1959. The Study Group ‘B’ of the 
Estimates Committee, 1958-59 then examined the relies on the 
9th April, 1959.

3. The Report has been divided into five Chapters :
I. Report.
II. Recommendations that have been accepted by Go­

vernment.
III. Replies of the Government that have been accepted

by the Committee.
rV. Replies of the Government that have not been accepted 

by the Committee.
V. Recommendations in respect of which replies of the 

Government have not been received.
4. An analysis of the action taken by Government on the 

recommendations contained in the Sixty-eighth Report is given at 
Appendix IX.

N ew D elhi ; Chedrmant
The 2 t̂h April, 1959. Estimates Committee.
VaisaJtha 5, 1881 (S;.
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CHAPTER I 
Report

In para 68 of their 68th Report, the Committee had su^ested that 
« committee of experts drawn from the public as well as the private sectors 
be appointed to examine the extent of idle capacity in the Ordnance Fac­
tories with a view to suggesting its utilisation as also to offer suggestions 
fo rd in g  (1) the utilizatio:i in a:i emergency of machi: lery exis.ing in priva e 
rcfpr aad the rest of public sec or similar to that existing in Ordnance 
Factories, and (t'O the feasibility as well as the economics of installing in 
future Multi-purpose machinery which, during lean periods of service 
production, could be switched over to other types of production. Govern­
ment in reply stated in August, 1957 that since one of the important terms 
-of reference of the Ordnance Factories Reorganisation Committee was to 
suggest ways and means of utilizing idle capacity in the Ordnance Factories 
for civil trade work, and since its recommendations had' been implemented 
as far as possible, the appointment of another committee, so soon there­
after, was not necessary, particularly in view of the increase in the civil 
trade activities of the Ordnance Factories. Govcmme.it, however, promised 
that the suggestions of the Committee would be put up for consideration 
by the Defence Production Committee. The Committee have not yet 
been informed of the decision taken by the Defence Production Committee. 
Considering, however, the fa ct that more than four years have elapsed since th t 
Ordnance Factories Reorganisation Committee submitted their Report and 
also the significant progress in the industrialisation of the country that has taken 
place during this period, the Committee feel that the appointment of a Committed 
with the terms of reference suggested above, vjould be desirable. The Committeet 
therefore, reiterate their earlier recommendation and hope that an early actiom 
tpould b$ taken in the matter.
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. ô  r»r: '
■i 7C N

ofe E o 
o 8  E 

5j-s-o.= 
^ 1 1 1 1 ^  
•- ? «:5 '̂ . i

17

.y

I N
•c u-

c

i S& 
6

<£ 58 "StjQ-c *j5
.SJS 

' i/iO> :ti

ou
C

Q

^  'C r*C2 ^ 55 ^ .s
c6

« o - §
<2 s yCO ^  C 

i i i
c/:r

C«
- -ii "5. ^  Cm
U ’ ^ =3-  .iC t: .̂ 2 > 

• s - i  5 '

o •—I t£-3 O
S S o

o>

i i l  
?!,'i 
s-= =
> ^ e ’73 C/ E

H i
f c - £ -  

t8 —
b is n .'= y «:

^  C W
2-i5 £ •cc

tjC ■

— c:* ^  -G:=:.2
.C <j ^ — '—■

•i *5 s ss
S i l ’̂  

:« - i l  

l l l . l
■StsJI g-sfs
C P ^

f  « o o  ¥
^  S W5 W ■-£•a <y 0..2C/5 U- u.

1 .^ -S

C0>fc
'- ?^ c

IR (US -C

cc

o
.'2
gO
o

c
cr

S C

o

:>c»/"i

rz
i
uu.
1>
y:

-s s;*
oo 7

-a-

. o  * *0 '-tr' -a ĉ  ^, =0 D c
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A P P E N D IX  I 
IS. No. 29— Para 64]

No. F. 19/US-DPPC/58 
G o v e r n m e n t  q f  I n d i a  

M I N IS T R Y  O F  D E F E N C E

(Defence Production Planning Conuninee Seen.)

Nett, DtlU, datad ’fth August, 1958

T o
The Director-General of Ordnance Factories, Calcutta.

S u b j e c t  : — Administrative and Financial powers.

Sir,
I  am directed to state that the financial powers delegated to D .G .O .F . / 

Supdtj. of Ordnance Factories in various matters have been under considera­
tion of Government for some time past. As a result of a review carried out of 
these powers, the President is pleased to lay down the revised financial powers 
of the D.G.O.F./Supdts. of Ordnance Faaories as shown in the Amiexure 
of this letter. These powers are in supa session of the relevant exirting powers 
of D.G.O.F./Supdts. of Ordnance Faaories as prescribed in vaiiou# orders.

3. I  am also to add that Direaor-General of Ordnance Factories, being 
the Head of the Department will continue as heretofore, to exercise all the 
power* normally vested in Head? of Departments of the GoTcmmeot.

Y outb fa ith fu lly ,

Sd./- (R . K . S u n d a r a s a n ) ,  

Under Secretary to the Govt, of India

Copy, togethei with enclosure, to —

C .G .D .P ., Financial Adviser, Ministry of Finance (Defence) with refer­
ence to his u.o. N o. 3622/Prod, dated 39-7-58 for communication to the Con­
troller General of Defence Accounts, New Delhi, (3 copies), the Director 
of Audit, Defence Services (4 copies), the Controller of Defence Accounts 
(Factories), Calcutta (2 copies), the I ^ .  D ir. of Audit, Defence Service?, 
Calcutta ( i  copy), the Controller of Defence Accounts, Eastern (3 copies') and 
Western ^ m m a ^  (3 copies), Meerut, the Controller of Defence Accounts, 
Southern Cominaod, Poona (3 copier), the Joint <]ontroller of Defence 
Accounts, Eastern Command, Patna (3 copies), the Deputy IMreaor of Audit, 
Defence Services, Poooa, and Assistant Audit Officer, Defence S «  vices, 
Kanpur, Bangalore, Secunderabad and Kirkee, Adada, Dehradun.

Th e  Q M G  (A rm y H . Qrs.), Th e  E -in -C  (A rm y H . Qrs.), The  D .F .A *  
(Prod.)— 4 copies. Th e  D .F .A . (Q )— 10 copies, Thfc D .F .A . (B ), Th e  D J l -
& D . (A ), Th e  D .R . &  D . (G ), T D -a o — 20 copies, D .F .A . (G )— 10 copies* 
D .F .A . (Q )— 3 copies, D .F .A . (Fys.)— 3 copies, D .F .A . (A G )— 3 copies.

Copy also forwarded for information to —
U .S .D . (Fys.), U .S .D . (Q )— 3 copies, U .S .D . (Works), U .S .D . (Prod.), 

U . S-. C. G . (Adm in.)
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[Serial No. 29 —  Para. 64]

No. F . 19/US-DPPC/58 

G o v e r n m e n t  o f  I n d i a  

M IN IS T R Y  O F  D E F E N C E

D E F E N C E  P R O D U C T IO N  P L A N N IN G  C O M M I T T E E  
S E C R E T A R IA T

Neto Delhi, the ly h  December, 1958

T o
Th e  Director General of Ordnance Factories, Calcutta.

A d m i n i s t r a t i v e  a n d  F i n a n c i a l  P o w e r s

S ir ,
I  am directed to invite a reference to Govt, of India, Ministry of De­

fence, letter No. F.19/US-DPPC/58, dated the 7th August, 1958, and to 
state that the President is pleased to lay down certain purchase powers of 
the DQOF/Supdts. of Ordnance Faaories as shown in the Annexure to this 
letter, which forms an addendum to the powers contained in the above 
letter.

2. These powers are in supersession of the relevant existing powers 
if any of DGOF/Supdts. of Ordnance Factories.

Y ou5S faithfully.
Sd/ R. K . S U N D A R E S A N ,

Under Secretary to the Govt, of India.

Copy, together with enclosure, to :—

C.GX>.P.

Financial Adviser, Ministry of Finance (Defence) with reference to 
his u. o. No. 7119/Prod, dated 4th December, 1958, for communication to 
the Controller General of Defence Accounts, New Delhi, the Director of 
Audit, Defence Services, the Controller of Defence Accounts (Faaories), 
Calcutta, the D y. D ir. of Audit, Defence Services, Calcutta, the Controller 
of Defence Accounts, Eastern and Western Command, Meerut, the Con­
troller of Defence Accounts, Southern Command, Poona, the Joint Controller 
of Defence Accounts, Eastern Command, Patna, Th e  D y. D ir. of Audit, 
Defence Servlbes, Poona, and Assistant Audit Officers, Defence Services, 
jKanpur/Bangalore, Secunderabad and Kirkee, A D A D S , Dehradun.

Th e  Q M G  (Arm y H y s .)  The  E .-in -C . (Arm y Hqrs.)

APPENDIX II
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A P P E N D IX  I I I  

[Serial No. i6— Para. 37J 

Average S. I. charges percentc^e for the various Ordnance Factories

1956-57
m i )

M S F 11-57 8-20
R F I  . 2 62 6-33
<t SF . . . . 1000 6-33
C F A  . . . . 3-19 1-87
A F K  . . . . 5-00 5-00
H E F  . . . . 811 7-25
G C F  . . . . 14-70 II  -83
O F A  . . . . 0-74 2-28
O F M  . . . . 13-74 11-26
O F C  . . . . 7-25 4-00
OFKat I 62 2-50
O F  Dun 7-25 5-00
O F K 6-86 3-68
O F B  . . . . 8-50 4 *i6
OPF . . I -26 I -22
H S F  . . . . 5-31 5-17
CF S . . . . I - 15 0-95
SAF  . . . . 20-00 10-00
M P F 10-24 6-33

132-29 103-36

Average for all factories 6-96 .*:-44



A P P E N D IX  IV  

(Serial No. i6 — Para. 37]

No. 2/1/57/D. (Prod.)

G o v e r n m e n t  o f  I n d i a  

M IN IS T R Y  O F  D E F E N C E  

New Delhiy the 12th Oct. 1957.

To

The Director General,
Ordnance Faaories,
6, Esplanade East, Calcutta-1.

Subject S t o r e  k e e p i n g  c h a r g e s  i n  r e s p e c t  o f  E m e r g e n c y  R e s e r v e ,  
S t o c k  P i l e ,  e t c . — C a l c u l a t i o n  a n d  E x c l u s i o n  f r o m  
P r o d u c t i o n  C o s t  o f .

S ir,

I  am directed to refer to item No. 9 of the minutes of the Meeting held 
in this Ministry on 12th July, 1955 to consider the question of simplification 
in the System of Cost Accounting and Financial Control in Ordnance Fac­
tories and to convey the sanction of the President to the following:—

(0 It has been accepted in principle that a reserve of components, 
semi-manufaaured articles, etc., will be mdntained in Ordnance 
Factories to enable them to reach tha desired level of output in 
the expected time in an emergency. Detailed orders regarding 
the items to be held in reserve, their quantities, method of cal­
culation, etc., will be issued separately. Until such orders have 
been issued, you may, as an interim measure, hold as “ emergency 
reserve ” at the various Faaories, the quantities of stores, which 
the Stock Holdings, Investigation Committee have so recom­
mended in their report.

(it) S. I. charges pertaining to “ Emergency Reserve ” Stock Pile 
item, and assessed surpluses will be estimated by the Superin­
tendents of Ordnance Factories in consultation with their A.Os., 
taking into account the probable expenditure in the sfiape of 
labour, material, etc., on the store keeping of those items and the 
instructions contained in this Ministry letter No. 3005-D-1 (b)/ 
Fy.,  dated 26-4-50 will be deemed as having been superseded.

(m ) S. I. charges calculated at (it) above will be kept out of cost of 
production.
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2. These, orders will come into effea from ist April, 1957.

3. Any subsidiary instruaions considered necessary may be issued 
by you in consultation with the associated finance and accounts authorities.

Yours faithfully,
Sd/. B. P. S R IV A S TA V A ,

Under Secretary to the Govt, of India,
Copy forwarded to :—

The Financial Adviser, Ministry of Finance (Defence) with reference 
to his U . O. No. 9103/OF, dated 28th September, 1957 for communication 
to the Controller General of Defence Accounts, New Delhi ; the Director 
of Audit, Defence Services, New Delhi ; the Deputy Director of Audit, 
Defence Services, Calcutta ; the Controller of Defence Accounts (Fys), 
Calcutta ; and the Assistant Audit Officers, Defence Services, Kirkee/Kan- 
pur.

The Dy. Financial Adviser (Factories), Calcutta.

The Dy. Financial Adviser (Budget), New Delhi.
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A P P E N D IX  V 

[Serial No. 16— Para. 37]

No. 983/58/D (Prod.)

G o v e r n m e n t  o f  I n d i a

M IN IS T R Y  O F  D E F E N C E

New Delhi, the 21st February. 1958.

CORRIGEN DUM

The following amendment is made to the Ministry of Defence Memo- 
candum No. 2/1/57/D (Prod), dated the 12th Oaober, 1957, regarding stort- 
ikeeping charges in respea of E. R., Stock Pile etc. :—

In para. 2 —

For ‘1st April, 1957’ , 

read ‘ ist April, 1958’.
Sd/- G . SEN, 

Under Secretary to the Govt, of India.

T o
The Director General,
Ordnance Faaories,
6, Esplanade East,
Calcutta-1.

The Financial Adviser, Ministry of Finance (Defence) with reference 
Jto his U . O . No. 1887/OF, dated February, 1958 for communication to the 
•^ntroller General of Defence Accounts, New D dhi ; the Director of Audit, 
Defence Services, New Delhi; the Deputy Director of Audit, Defence 
Services, Calcutta; the Controller of Defence Accounts (Fys), Calcutta 
sand the Assistant Audit Officers, Defence Services, Kirkee/Kanpur.

*
'Phe Deputy Financial Adviser (Fartories), Calcutta.

The  Deputy Financial Adviser (Budget), New Delhi.
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A P P E N D IX  V I I  

[Serial No. 38— Para. 86]

No. 7/2/56/2450/D (Prod.)

G o v e r n m e n t  o f  I n d i a  

M IN IS T R Y  O F  D E F E N C E  

Neto Delhi, the 21st May, 1958.

T o
The Director General,
Ordnance Factories,
6, Esplanade East,
Calcutta-1.

Subject:— ^ D e v e lo p m e n t  c h a r g e s  i n  t h e  m a n u f a c t u r e  o f  a n  a r t i c l e  —
A c c o u n t i n g  o f .

S ir ,

I  am directed to convey the sanction of the President to the adoption 
of the following procedure for segregation and charging off to production, 
all expenditure of developmental nature incurred during the establishment 
of a new store, whether for the Services or Civil Trade.

2. The following three distinct stages generally occur during the es­
tablishment of a store and expenditure on these 3 stages will be kept se­
parate :

Stage I — Manufacture is established by experimentation and/or 
general engineering methods and the minimum quantity 
considered necessary for a pilot batch (including the 
quantity for proof lot/lots) is produced satisfactorily.

Stage I I — Manufaaure is established on batch/bulk production 
basis but improvements in technique and manufaauring 
methods leading to saving of labour and material remain 
to be finalised.

Stage I I I — Manufaaure is established and stabilised and no appre­
ciable saving in labour and material is expected to occur 
thereafter.

3, By far a greater part of the development expenditure should arise 
in Stage I  and the balance in Stage I I ,  the rest of the expenditure at Stages 
I  and I I  representing the cost of the stores manufactured at those stages.

For this purpose the stores produced at Stages I  and I I  will be priced 
on the basis of unit cost from Stage I I I  plus a portion of the development 
expenditure in the manner indicated in para. 5 below. Where, however, 
the stores produced at Stage I or I I  are issued and the unit cost from Stage 
i n  is not available before the close of the year’s accounts, they may be priced
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oavR ad hoc basis by the Accounts Officer of the factory in consultation with 
the Superintendent and the difference merged with the development expea* 
dlture.

4. The exact time when one stage ends and the other stage starts will be 
decided by the Superintendent of the Ordnance Faaory concerned.

5. The development expenditure thus segregated will be subsequently 
absorbed by distribution over the cost of production of the same article. 
The charging of the entire development expenditure will be done in such a 
manner that the entire expenditure is absorbed in a period of 7 years. In  
all such cases, a review will, however, be carried out annually to ascertain the 
exact position obtaining in respect of the absorption of development charges 
and to make any adjustments in the rate of abso^tion that may be necessary 
to achieve the objective of extinguishing the entire development expenditure 
relating to particular store within the specified period of 7 years.

Where, however, an order is not expected to recur, the entire develop­
ment expenditure will be recovered against the first order itself. Cases 
requiring exceptional treatment should be decided by you in consultation 
with the D .F .A . (Fys.) and the C .D .A . (Fys.)

6. The special rate of absorption already accepted in the past for 
Machine Tools and short Guns should, however, remain undisturbed.

7. Detailed instructions to be followed by the Factories and the Ac­
counts Officers for segregating and absorption of development expenditure 
will be issued by you in consultation with C .D .A , (Fys.) and the Associated 
Finance.

Yours faithfully,
Sd/- G . SEN,

Under Secretary to the Govt, of India.

No. 7/2/56/2450/Z) (Prod.)
Copy of the above is forwarded to :

The Financial Adviser, Ministry of Finance (Defence) with reference 
to his U . O. No. 5664/OF, dated April, 1958 for communication to the 
Director of Audit, Defence Services, New Delhi, the Controller General of 
Defence Accoimts, New Delhi; the Deputy Direaor of Audit, Defence 
Services, Calcutta ; the Controller of Defence Accounts (Factories), Calcutta; 
and the Assistant Audit Officers, Defence Services, I^kee/Kanpur.

The  Deputy Financial Adviser (Factories), Calcutu.
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A P P E N D IX  Vni 
[S. Nos. 38 and 42— Paras 86 and 93.]

No. 41/P (C )
G ov er n m en t  o f  In d ia ,

M IN IS T R Y  O F  D E F E N C E ,

D irbcto rate  G en eral,  O rd n an ce  F a c t o r ie s ,

6, E splan ad e  E a s t

Calctato-i, the iSth December, 1958
T o

All Ordnance Factories.

SOBJBCT '.—Development Charges in the manufacturing of Articles—
Accounting of.

A  copy of the Ministry of Defence letter No. 7 (2)/56/(245o)/D (Prod) 
dated 21st May, 1958 laying down the procedure for the segregation and 
absorption of development expenditure is forwarded herewith for informa­
tion and guidance.

2. In  order that the provisions of the aforesaid Ministry of Defence 
letter are correctly implemented and made full use of, the following elucidatory 
instructions are circulated for the information and guidance of the factor­
ies.

Development of Stores

3. These orders are applicable to the developmqit of all stores which 
are later to be taken up for mass or batch production whether against Service 
or Trade orders. These will not however be applicable to non-re­
curring, ad hoc orders for small quantities.

4. In  the case of Service items, it is intended that the manufacture of 
all new stores of which the mantifacture is not already established in the 
Ordnance Factories shall initially be taken up as development items. T o  
indicate such items, Extracts placed on factories will be clearly enfaced with 
the word “  D E V E L O P M E N T  I f  however, in a particular case where 
an Extract is not so stamped to faaory may also, with prior permission of the 
D G O F , undotake the manufacture of a particular, store on developmental 
bests. In  the case of component parts for development items the manu­
facture of whidi has already been established or which are otherwise of 
ample type the manufacture will not be carried out on development basis. 
T h d r  cost, w ^  however form a part of the full development cost of the 
parent store. In  the case of components supplied by other factories if the 
supplying factory has had no previous experience in the manufacture of such 
components, and therefore considers it necessary to establish the manu­
facture of Aese item (s) on development basis, the relevant IFD s will be 
stamped suitably with the word “  D E V E L O P M E N T  ”  by the Requisitioning 
factory as in the case of the parent Extracts.
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5. In  the case of Q v il Trade items, prior permission of th« D G O F  
will alwa^ be necessary "before action is taken to undertake development 
of a particular store. The  manufacture of prototypes will also be carried 
out on a developmental basis and all expending ^ m  the time the manu­
facture of a prototype is undertaken to the time, when its manufacture is 
fully established will be treated as development expenditure.

6. It may however, be noted, in this connection that the expenditure 
on projects pertaining to the establishment of a manufacturing technique or 
development of materials leading to the establishment of manufacture of a 
store or economy in production an existing store will not come under the 
purview of this letter. Such expendititfe will be financed from the C G D P ’s 
Research and Development Grant, separate instructions for which purpose 
are under issue.

Development Stages

7. Para. 2 of the Ministry of Defence letter referred above defines three 
stages of development.

Stage /.— Will generally occur in the case of all new Q v il Trade items 
and in the case of those items of Service stores, manufacture particulars of 
which are either not available or are otherwise inadequate to facilitate the 
establishment of manufacture without development work. Thus in Stage I  
a prototype or a small batch of a store may have to be manufactured by general 
engineering methods both to prove the design as well as to get acquainted 
with the nature of problems involved in the manufaaure of the store. The  
preparation and finalization of drawing particulars will be carried out before 
the end of this stage.

The cost of successfully completed jtores during this stage, if any, will 
be excluded from the development expenditure incurred in this stage.

Stage //.— During this stage process layout for batch/mass produaioo 
of the store in question will be drawn up. The plans and material require­
ments will be worked out. The tooling equipment suitable for the batch/ 
mass manufacture will be designed and manufactured for the subsequent 
production of the store. Any changes or modifications in the design of 
the store, tooling, considered necessary for the final establishment of trouble- 
fret manufacture of the store will be completed before the termination of 
this stage. The stores drawings, where prepared by the factory will be 
sealed m e t  any modifications that may be found necessary. Standard 
estimates of manufacture will then be prepared before taking up the next 
stage of development. Excluding the cost of successfully completed stores 
during this stage, if any (please see para. 3 of M . of D . letter referred in 
paia. I  above), the remaining expenditure incurred in this stage will be 
treated as development expenditure.

Stage ///.— During this stage, manufacture of a store on mass/b»tch 
production basis villl be fully established and the tooling designed produced 
and modified during Stage I I  will be given a complete trial by catiying out 
quantity production of the store under developmsat.

Little expenditure of development nature, if at all, should however, 
be bcurred (Uiringvthis stage.
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A t the conclusion of this stage, the standard estimates which will be 
prepared at the temunation of Scag2 I I  will be finalised.

The drawal of materials, booking of labour and other expenditure in­
curred during the three Stages will be carefully controlled and will be the 
specific responsibility of the Group/Divisional Officer of the Section/Sections 
concerned.

Segregation of Development Expenditure
In order to facilitate the segregation and subsequent absorption of de­

velopment expenditure incurred during the development/establishment 
of manufaaure of a particular store, it will bs necessary to issue separate 
warrants for each stage development and will be suitably marked to indi­
cate Development Stage I, Stage I I  and Stage I I I .  The termi.iation of a 
p ^ c u ia r  stage and the commencement of the following stage will be deter­
mined by the Superintendent. For this purpose, it will be necessary to 
decide and lay dowfi the quantities/lots to be produced in different stages. 
In order to ensure that development expenditure is not unnecessarily in­
flated, it is essential that these quantities should be limited to the minimum 
numbers considered necessary for each stage of development. Wherever 
considered advisable/necessary, the Accounts Officers and Inspeaion Aa- 
thorities may also be consulted in the matter. The  D .G .O .F . may also 
indicate at the time of placing extracts, where feasible, the qua ntities which 
should be taken up for manufacture initially by the fact jries for develot>ment 
purpose before embarking on mass or bulk production.

Though an odd lot number may go through initially at Stage I (and 
possibly I I ) ,  it may not be considered advisable to regard thb as establish­
ment of production for which the acceptance of a minimum quantity in 
inspeaion will gemerally be specified as a pre-requisite.

In order to ensure that the entire development expenditure is absorbed 
in cases where no repeat orders are likely to be forthconttng, suitable indi­
cative enfacements will be made on the relevant Extracts and Warrants 
pertaining to outturn items.

9. All development warrants will be issued to the shops agaiast 60 
series of work orders to be specially opened in S.W .O. Part I I .  The work 
order nimiber alloned for the development of a particular store should remain 
the same even when regular produaion is undertaken. For example, say 
Work Order serial for development 60, the regular production is to be under 
W . O. Serial 90 and the Work Order No. aUoned for the item is 585, then 
the work orders be operated as follows :—

60/00585/00— When under devdopmept.
90/00585/00— When under regular production.

This will facilitate easy identification of development expenditure/r^ular 
production expenditure.

Work order 01/00200/00 will not however be utilised for this purpose. 
It  may be mentioned that only Dept. Experiments connected with the im­
provement in manufacturi|ig technique, whether for Q v il or Service Stores 
as opposed to the development/production of a particular store, are charge* 
able to this work order.



A ll development work will be carried out on the authority of warrants 
^ u e d  to the shops against the new W.Os. opened specifically for the pur­
pose as stated above. These warrants will be allotted numbers in the usual 
manner. As the warrant Nos. allotted for later stages will be different 
from those foi earlier stages, suitable link between the two is essential. 
In  other words, the warrants issued for stage I I I  must indicate a reference 
to the warrant for the same work in stages I and I I .  Similarly the warrant 
for stage I I  should give a link to the warrant No. under stage I.

10. Th e  Accounts Officer will coll2a the expenditure incurred in de­
veloping a new item on separate cost cards for each stage of development. 
He win forward the cost cards to the Superintendent immediately after its 
completion, indicating the total expenditure for the latter’s information. 
In  order to enable the Accounts Officer to collea and furnish the details 
of expenditure incurred without difficulty and promptly ^t the termination 
of each stage, it is essential that the relevant accountmg documents such as 
Manufacture and Mat^riJil Warrants, Demand notes and Return notes etc., 
are transmitted to the Accounts Office loithota any delay. Similarly, the 
shop copies of relevant warrants will be completed and forwarded to the 
Accounts Officer immediately after the termination of each stage together 
with the details of the quantities manufactured and accepted.

11. It may be noted that the development expenditure will include full 
overheads ot the respeaive manufacturing sections. It  is therefore es­
sential that the development work is always carried out in an appropriate/ 
suitable group of sections. In  the case of faaories which have to carry 
out a great deal of development work invclving manufacture of prototypes 
etc., if a separate section is formed for this type of work the overhead of 
this group will be completely absoibed by distribution over the development 
work done in this section. Suitable procedure for this purpose will be 
worked out in consultation with your Accounts Officer to ensure that the 
entire development expendituie is appoitioned correctly to the development 
of different stores.

Absorption of Development Expenditure

12. After collection of development expenditure incurred in Stages
I, I I  and I I I ,  the Superintendent in consultation with the Accounts Officer 
will arrive at the amount to be absorbed per Unit based on the anticipated 
production of the store in question, over a period of 7 years. Instructions 
contained in para. 5 of the MLiistry of Defence letter referred above, will, 
however, be fcpt in view while working out the appoiiionment of develop­
ment expenditive. It ma^ be noted ttut the object is to absorb the entire 
development expenditure incurred at each stage within a maximufh period 
of 7 years and for this purpose it will be necessary to anticipate the produc­
tion of the stores in question over this period. As, however,'changes are 
always likely to occur in regard to the qua.itities on order and/or quantities 
aaually produced the rate of absorption of development expenditure should 
be reviewed by the Superintendents every year or earlier, if considered 
necessary, with a view to ensure that the entire development expenditure 
is extinguished within a reasomble period. I f  at any stape it is artidpated 
that the production of a particular store,  ̂ as against earlier anticipation, is 
likdy to be terminated abruptl]^, attempts should be made to absorb as 
much of the development expenditure as possible over the quantities which 
may stUI be produ(^ed before the complete cessation of production of the 
said store.
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13. The following cases will invariably be reported to the D G O F  with 
full details for his consideration and issue of necessary orders in consultation 
with the C D .A .(F y s .)  and D .F .A .(F y s ) as indicated in Sub para. 2 of para. 5 
of the Govt, letter—

(0  Amounts remaining unabsorbed due to abrupt termination of 
orders vide para. 12 above.

(ji) In  the case of Civil Trade items if it is considered, that the rate 
of absorption of development charges is so high as to blight the 

• prospects of marketing. In such cases the Superintendents 
should also indicate the extent to which development expenditure 
can be absorbed.

(tit) Whenever it is felt by the Superintendent that the instructions 
contained in para. 5 of the Govt, letter vis. absorption of develop­
ment ex'penditure within a period of 7 years cannot be carried 
out wj|hout detriment to nature production of the developed 
items.

14. Apart from the instructions given above it is essential that rough 
estimates of expenditure should be prepared for each stage of development 
in order that the manufacturing and Development Sections have some 
guidance in thi? respect. This would, also enable the Superintendents to 
bring about an eiFeaive control of the expenditure incurred on develop­
ment work and curb the general tendency of being liberal in incurring 
expenditure on this type of work. It is realised that the estimates in such 
cases will be only rough and will be in the nature of forecasts but it if felt 
that this is an essenti^ step in maintaining the necessary control and under 
no circumstances should therefore these instructions be disregarded.

15. W ill the Superintendents kindly acknowledge receipt of this letter 
and confirm that action a' stated above i| being taken in the matter ?

Thi? issues with the concurrence of the C .D .A . (Fys) and D .F .A . (Fys.).

(Sd.) S. J. S H A H A N E Y ,
D .D .G .O .F . (P), .

for Director General, Ordnance Factories.

Copy to :

The Controller of Defence Accounts (Fys.), (25 copies),
9, Chittaranjan Avenue, Calcutta-13.

■With reference to his u. 0. No. SR/ii28, dated i6th October, 1958.

AU A . D. Gs.

All Production Sections. For information and careful
C /T, P/T and SP/C compliance with reference to

para. 4 above.

The D .F .A . (Fys.), Calcutta For information with reference
to his u.o. No. 12281/OFy 
dated i6th September, 1958 to 
the CDA/Fys.
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{Vide Introduction)

Anmlysis o f the action taken by Gcvcu.menr on the Reconmendattons 
contained in the Sixty-eighth Rcp(>rt of the Estimates Committee (First 
Lok Sabha.)

1. I'otal number (W' recommendations made . . .  64

2. Recommendations acccptcd fully by Government
{Vide Recommendations in Chapter II) :

Number . . . . . . . .  25
Percentage to total . . . . . .  39

3. Recommend at ion̂ > accepted by Government partly or
with some moJificarion? :

(F’zc/c R'-’commcndation Nos. 3, 4, 6, 11, 12, 13, 14,
16, 17, 21, 23, 27, 32, 38, 4I' 42, 45’ 46, 50, 53.
54, 55 and 59 in Chapter III>

Number . -......................................... 23
Pcrccntage to total . . . . . .  36

4. Recommendations not accepted by Government but
■ repli:s in rospcct of which have brcn accepted by 
the ComminLC {Vide Rccommcn iation Nos. 7, 10,
22, 48 and 57 in Chapter III) :

N u m b e r ........................................................................5
Percentage to tĉ tal , . . . , , 7«t

5. Recomm'ndarions replies to which have not been
acccptcd by the Committee {Vide Recommend at i6ns 
in Chapter IV) :

N u m b e r ....................................................' . • 9
Percentage to t o t a l ................................................... 14*1

S Recommendations to which #f Government have
not been received {Vide Recommendations in Chap­
ter V) :

Number .............................................................. .......... 3
Percentage to total . • . • « • 3*1

APPENDIX IX
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L i s t  OF AUTHORISED AGENTS FOR THE SALE OF PARLIAMENTARY 
PUBLICATIONS OF THE LOK SABHA SECRETARIAT, NEW DELHI-i.

Agency Name and address Agency Nams and address Agency Name and address 
No. of the Agent No. of the Agent No. of the Agent
1. Jain Book Agency, Con- i6. The International Book „  rhanriirtant rhiman i

naught Place. W  Dellu. Serwce, Deccan Gymkha-
2. KlUbistan, 17-A. Kamla na, Poona-4. Ahmedabad

Nehru Road, Allahabad. 27. Bahri Brothers, 188, Laj- „  „ *  ^o
3. British Book Depot, 84, pat Rai Market, Delhi-6.  ̂ 'p^b T w p H ^  Tta-’ 

Hazrat^j, Lucknow. 28. City Book-seUers, Sohan- ch^oaiU^i
4. Imperial Book Depot, ganj Street, Delhi. Hyderabad Book Deoot

,o.'3 a r L S . b » . »  Co.,
Bombay-7. loi, Mahatma Gandhi

6.H.Venkataramiah&Sons, Road, Opp. Clock Tower, ’
Vidyanidhi Book Depot, Fort, Bombay. ,  v p' y  Venkitachala
New Statue Circle, 31. A. H. Wheeler & Co., (?) 54(^0^. V Venkitach^
Mysore. (Ltd.), 15, Elgin Road, t  ^

7. International Book House, Allahabad. <c r \ Thi-
Main Road, Trivandrum. 32. M.S.R. Murthy & Co., 55̂ R;> The ChidamU^

8. The Presidency Book Visakhapatnam.  ̂ ^
Supplies, 8-C, Pycroft’s 33- The Loyal Book Depot, k  M Aearwal &
R(«d,TripUcane, M adras ChhipiTar^.^^^^  ̂ '"^lo^n^Raifwaytestalt

9. It'ma Ram & Sons. Kash- B̂ â od̂  „  r  S ^ S S a n  Ltdmere Gate, Delhi-6. 35- University P u b l i s h e r s ,  57^ ^ ^ e Swadesarn̂ ^
10. Book Centre, Opp. Patna Railway Road, Jullundur „ Th  ̂ Tmn̂ tTl’College, Patna. City. 58. The Imperial Pû ^̂
11. J. M. Jaina & Brothers, 36. Students Stores, Raghu- : ^ P az Bazar, Dary

Mori Gate, Delhi-6. nath Bazar, J a m m u - eanj, pelhi-6.
12. The Cutuck Law Times Tawi. 59- i^eez General Agen<̂

Office, Cuttack-2. 37. Amar Kitab Ghar, »Diago- T il^  Road, Post Box
13. The New Book Depot, nal Road, Jamshedpur-1. ,  ,

Connaught Place, New 38. AUied Traders, M o t i a  ^ “ r̂ent B^k
Delhi Park Bhop^ Maruti Lane, Raghunatn

14. The New Book Depot, 39. E. M. Gopalirishna Kone, ^
79, The MaU, Simla. (Shri Gopal Mahal),North 61. Shri A. P. Jumbuhngam,

15. The Central News Agen- Chitrai Street, Madura.
cy, 23/90, Connaught Cir- 40. Friends Book Hous®̂  Marketing C o a s^ tp t, 
cis, New Delhi. M. U., Aligarh. Prudenaal Bank Buildmg,

16. Lok Milap, District 41. Modern Book House, 286, Rashtrapati Koad,
Court Road, Bhavnagar. Jawahar Ganj, Jabalpur. ^cunaer;ibad.

17. Reeves & Co., 29, Park 42. M. C. Sarkar & Sons (P) 62. K . J Aseervadam &
Street, Calcutta-16. Ltd., 14, Bankim Chatterji Sons, Cloughpet, P.O.

18. The New Book Depot, Street, Calcutta-12.
Modi No. 3, Nagpur. 43. People’s Book House,  ̂  ̂ n 1, r-

19. The Kashmir Book Shop, B-2-829/1, Nizam S h a h i  63-TheN ew  OMer B ^ k C o .,
Residency Road, Srinagar, Road, Hyderabad Dn. ,  ^ms Br^ge,Ahmedabad-6.
Kashmir. 44- W. N e v ^  & Co. Ltd., 64- The Triveni Publirtiers,

20. The EngUsh Book Store, 3. Old Court House Street.
7-L, Connaught Circus, Calcutta. 65- Deccan Book Stall, Per-
New Delhi. 45. Th^ckiJr Spink & Co. gusson Co.lege Road,

21. Rama Krishna & Sons, (1938) Private Ltd., 3, l  oona-4. *
16-B, Connaught Place, Esplanade East, Calcutta- J
New Delhi. i. ChappanvalaK u^, Karol

22. International Book House, 46. Hindustan Diary Publi-  ̂ j
Private Ltd., 9, Ash shers. Market Street, «7 . ‘Bookland,* 663, Mackr 
Lane, Bombay. Secimderabad. Gite, Ajmer (Rajasthan).

23. Lakshmi Book Store, 42, 47. Laxmi Narain Agarwal, 68. Oxford Book & Stationery
M . M ., Queensway, New Hospital Road, Agra. Co., Scindia House, Con-
Delhi. 48. Law Book Co., Sardar naught Place, New Delhi.

24. The Kalpana Publishers, Patel Marg, Allahabad. ,  Makkflla Pusraka Press
Trichinopoly-3. 49- D. B. Taraporevala &  9̂- Pustaka

25. S. K . Brothers, 15A/6;, Sons Co. Private Ltd.,
W.E.A., Karol Bagh, 210, Dr. Naoroii Road, nagar, Bai^alorc^.
I^lhi-5. Bombay-1. 70. Gandhi Saminti Trust

Bhavnagar.
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